
6S PHALOUNA 21, 1890 (SAKA) 

Improvement or Backward Areas of 
GUjal'llt 

26S8. SHRI S. M. SOLANKI: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whetber there is any scheme to 
improve the backward areas of Oujarat 
during the next financial year; 

(b) if so, how much amount is propo-
sed to he sanctioned for Kutch and 
Baoaskantha ; and 

(c) the details thereof? 

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY AND 
MINISTER OF PLANINNG (SHRIMATI 
INDIRA GANDHI) : (a) to (c). The State 
Government have budgeled for R •. 225 
lakh. for seleCled d;Slricl level schemes 
aDd R •. 26 Inkhs for economically back-
ward Tillukas during 1969-70. Dotails of 
Ihe provisions made for Kutch aDd 
Banaskahlha districls are not available. 

Arms "lth Nalla Rebels 

2659 SHRI RAMCHANDRA 
VEERAPPA: 

SHRI HUKAM CHAND 
KACHWAI: 

SHRI N. K. SANGHI : 
Will Ihe Minister of EXTERNAL 

AFFAIRS be plca,ed 10 Slale : 
(a) whether it is a fact that Chinese 

made guns and 01 her "rms have been 
seized from Naga Jebels in January, 1969 ; 
and 

(b) if so. Ihe delails Ihereof and tbe 
the reacti0n of Go\crnment in the 
malter ? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH): 
(a) Some arms aGd ammunllioD were 
recovered iD the clashes between the 
SecurilY Forces and Ihe Underground 
Nalas. on the 14th January, 1969 in the 
Mokochuntl District of Nagaland, but tbere 
was no indication of these belnl of 
ChInen orIlln. 

(b) Does not arise. 

2660. SHRI RAMCHANDRA 
VEE RAPPA : 

SHRI R. R. SINGH DEO : 
SHRI N. K. SANGHI : 

Will the Ministor of FOREIGN TRADE 
AND SUPPLY to pleased to state: 

(a) whetber Government are consider-
ing a proposal to allow the India repatria-
tes from KeDya for making investments in 
India's Free Trade Zone ; 

(b) If so. the details of the proposal; 
and 

(c) by what time it is likely to be 
finalised? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE 
AND SUPPLY (SHRI CHOWDHARY 
RAM SEWAK) : (a) Indian repatriatos are 
even at present permitted to invest in 
Kandla Free Trade Zone, subject to 
observance of the extant regulattons. No 
special proposal in this reaard I. under 
consideration. 

(b) and (c). Do not arise. 
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Land Allotted 10 Ex·Serricemen In 
Madhya Pradesb 

2662. SHRI G. C. DIXIT: Will Ihe 
Minister of DEFENCE be pleased to 
stale: 

(a) whether land is being allotted to 
ex-servicemen in Di"ltricfs East and West 
of Nimad in Madhya Pradesh and if so, 
Ihe acreage of I,md allotted to them 
during the last two years and the number 
of ex·servicemen who were allotted laod ; 

(b) the name. of the place.. where the 
land has been allOlt ed and Ihe hasis of 
this allolmenl ; and 

(c) whether the Siale Governmenl also 
unoertake transfer of land belonging to ex· 
servicemen frC'm one Diglrict to another 
and if so, the details regarding Ihe 
distribution of land In various districts as 
al~o the nAme~ (lr Iho~e DistriclS ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. R. 
KR ISHNA) : (a) 10 (c). The informali"n 
is being oblained from Ihe Stale Govern· 
ment and will be laid on Ihe Tuble of the 
House in d lie course. 

Madhya Pradesb De.elopmeol 
Scheme 

2663. SHRI G. C. DIXIT: Will the 
PRIME MINISTER be pleased to refer 10 
the reply given to Un,tarred Questioo No. 
47.10 C'n tl:e 21s1 Augu.,I. 196H and state: 

(a) whether information regarding deve. 
lopmelll scbemos of Madhya Pradesh has 
~in~c t.cen n .. ~eived from the Go .... ernment 
of Madya Prau •• b ; and 

(b) if so, the detuils thereof 7 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY AND MINISTER 
0'" PLAN"'INO ISHRIMATI INDIRA 
GANDHI): (ill Yes. Sir. 

I b) A slalement i\ placed on Ihe Table 
or til,- H~u... [Plg"'1 In Llbrflry. Sf' No. 
J l-l!)7'htJ1 • 

National Cadet CorP! In Madbya 
Pradesb 

2664. SHRI G. G DIXIT: Will the 
Minister of DEFENCE be pleased to state 
the amouDt proposed to be spent and 
already spenl during 1968-li9 on Ihe 
National Cadet Corps in Madhya Pradesh 
by the CeDtral Government and the State 
Government respecti ,ely 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. R. 
KRISHNA): The eotire expenditure on 
NCC IS n,,! booked separately. Based on 
per capila cost of the planned cadet 
strength of NCC in Madhya Pradesh during 
1968·69. the approximate expenditure by the 
Centlal Government and the State Govern-
ment during Ihe year is expected to be 
Rs. 64.34 lakh' nnd Rs. 4747 lakhs respec-
livel". Approximate expenditure doriog 
1968·69 by the Central and the Stale 
Governmeni is Rs 5897 lakhs and Rs. 43.51 
lakhs respectively. 
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